
HIGH COURT OF JAMMU AND KASHMIR
(Office of the Registrar General at Srinagar)

**x**

ORDER

No \tS

The Judicial Officers, including the Principal

Magistrates of Kashmir Province, as per Annexure-A, are hereby

nominated for attending Two day Workshop on Juvenile Justice

System, for Juvenile Justice Boards (Principal Magistrates and Social

Members) in collaboration with Save the Cl'rildren(NGO) on 3oth

Juir-;e(Saturday) and Ist. July(Sunclay), 2018 in the Auditorium of

,r&K, State Judicial Academy at Srinagar. All the nominated officers

shall report in the J&K State Judicial Academy Mominabad, Srinagar

on 30th June, 2018 at 9.30 a.m. sharp.

By Order. r\(

Justice, High Court of J&K, Srinagar'
2. Secretary to Hon'ble Mr'lustice Ali Moharnmad Magrey( Hon'ble

Chairman of Juvenile Justice Committee, High Court of J&K).

3. Secretary to Hon',ble Mr,lustice Dhiraj singh -l-hakur (Hon'ble Member

of luvenile lustice Committee, High Court of J&K)'
4. Secretary to Hon'ble Mr'lustice Sanjay [<.umar Gupta, (Hon'ble

Member of Juvenile Justice Committee, tligh Cou't of J&K)'
.....for information of their Lordships'

5. Director, J&K State Judicial Acadenry, Jamrtlu for information and

with the request to inform all the n()nlinated ludi:ial Officers accordingly'

6' All Principal District & Sessions Jtldg'35 of l(ashmir Province'

.....for information and further n/a.
, -7. CPC, e-Courts, High Court of J&K, Srinagar ior
- thu get the same uploaded on the official Wetrsite p

Secretary to Hon'ble

(sanjdyz0hhr)
ReEistrar General

The Chief

information and with
J&K, High Court and

Copy to the:-
1, Principal

inform all nominated officers accordingly'
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Judicial Officeis incl Princi istrates

Mr. Parvaiz , Princi istrate, S
Mr. Javaid Ahma? Geelani
l4f Uehrrj-uo-oin Sofi
I\4r [gyqz Ahmad aweshi
Chief Judicrat N/taqi istrate, K

Munsiff,
20.
21.
22. IVIrJ mran Hussain 

-Wani

Mr. Shiekh Gowhar Hussain
tt [4s Tabsum-
23.

Add l- Mo_bile 14qglltrele, pantnacnoke
Munsiff, Tral
M gq{f . Qq n g i wic h i-B a ra mu il a
Munsiff, Chadoora

QLtv_ U!n9t[ -9tlrEsqq

u

I

Mr. Attaf Hussqln Khan,

Mr. lqbatAhmad Masoodi
Mr. Raja wtohammaO tasleenr, pi
Mr. Khurshid-Lllls-lam

I\4unsiff, Asnmuqam

Mr. AbdulOavoom Mir
Mr. Romesh Lal
Mr. Faizan-ul-H
'i\4r. Noor-Mohd. Mir

a
Munsiff, Handwara

Mr. Mir Wajahat
Ms. Fozia Paul

Mr. Feroi Ahm-eU t<fran

25.

Sajad-ul-Rehman

_:_?_t_,:t 1- l-:_l:
[,iunsiff, Sarilbal
Mttnsiff Tanarnarr

_uL
Mr.

I

26.

27. Ms. Fariqa Nazir AOO. Y.olite fMagistrat
Munsiff Distt Mobile Magistrate Anantnao28. Mr. Deputy Kumar

29. Mr. Abdul Bari
ttls. rVrGEiAr -_ _1gLA!4. M u nsiff Srinagar

3rrj Add. Mu;sif Srina;a.
l\lturrsiff Oaziounct

30.

31. Mr. Sunil Kumar
32. Mr. MuzmailAhmad Wani Munsiffo.Hpoffi-
-) ). MrJqbal Rafiq Vakit lV!nqiff Kqngan
34.
35.

Mr. Zahoor Ahmad Ganai M unsiff Charar"-i-Sharif
Mr_4qdi!: M_ushtaq
Mr. Jeewan Kumar

Munsiff Maoam
J (). Munsiff Boniyar
J /. Mr. Faizan I Nazar Mqnsiff tlgngq9_ _

t&ryf [ 4qq]. Mou rrrtas-S hopia L.:
ltlunsiftAddl. Mob. Mag. Kratpora
Munsiff Soqam

38. ll[Majid Farooq Mir
39. Mr. Mohammad lshtiyaq Alam

Baba
40 !_qviQ-A!qq! Pary_

lmran Haneef Khan
Mr.
Mr4l Munsiff Addl Moh Mao Reenruah

42 Mr. Babar Hussain l4!!!lffAddl. Mob. Mag. pahatoam
4',3. Mr. Easar-ul-Nabi Munsiff Tanqdhar

l.
a

J.

4.
srv vqttuEludl

i no I rr lr-^-^ ;* -]^---F- - -
5.

6.

7.

8. Mr. Suriit Sinoh Bi Princinal l\I:
9.

t0.
ll. Srth-. h rdne Uri

)rA

,qt tutPUt d

12. Ms. Masarat Roohi- nnr
13. Kr tnrarar.
14.

I-5.

16.

17. Ms. Rafia Hassan
18.

19.

JMs. Mahreen Mushtaq


